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INTROOUCfION 

I, the Chairman, Committee on Public Undertakings having been 
authorised by the Committee to submit the Report on their behalf, present 
this Thirty-Fourth Repoct on the Action Taken by Government on the 
recommendations contained in the Thirtieth Report of the Committee on 
Public Undertakings' (Third Lok Sabha) on Bhilai Steel Plant of Hindust..'ln 
St~c1 Limited, 

2. The Thirtieth Report of the Committee was presented to the Lok 
Sabha on tbe 22nd April, 1966. The replies to the recommendations con-
tained in the Report were received on the 7th January 1967, 15th January, 
1968 and 22nd January, 1968. Further information desired by the Com-
mittee in respect of certain recommendations was furnished by the Govern-
ment on the 20th June, 1968, 16th September, 1968 and 20th February, 
1969. The replies of Government to the recommendations contained in the 
aforesaid Report were considered and approved by the Committee. The 
Committee authorised the Chairman to finalise the Report al)d. present it to 
Parliament. 

3. The Report has been divided into the following five Chapters: 
I. Report. 

II. Recommendations which have been accepted by Government. 
Ill. RecommendationS' which the Committee do not desire to pursue 

in view Of Government's reply. 
IV. Recommendations in respect of which replies of Government 

have not been accepted by the Committee. 
V. Recommendations in respect of which final replies of Govern-

ment arc still awaited. 
5. An analysis of the action taken by Government on the recommenda-

tions contained in the Thirtieth Report of the Committee on Public 
Undertakings (Third Lok Sabha) is given in Appendix m. It would be 
observed therefrom that out of 42 recommendations contained in the RePort 
79 per cent have been accepted by th<,! Government and the Committee do 
Dot desire to pursue 12 per cent of the recommendations in view of Govern-
ment's reply. ReplieS' in respect of 9 per cent of the recommendations have 
not lx--cn accepted by the Committee. 

NEW DELHI; 

April. 18. 1969 
Chaitra 28. ] 891 (S). 

(v) 

G. S. DHILLON, 
Cluzirman, 

Committee on Public Undertakings. 
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. SURPL S STORES AND PARES-PARAS 122, 123 AND 132-13 

OF nnRTIBTH REPORT (THIRD LOK SABHA).· 

Reco.aameDdation (Serial Nos. 28, 29 ..... 33 

Material andquipment worth Rs. 5.565 crores was found t be urplu 
on completi n f the 1 miUi toon capacity of the BhUai St 1 Plant. A 
w;v~y was ~nducted in September-October, 1964 which revealed that 
ma~rials and equipment worth Rs. 2.51 crores was lying urplus. 

2. The Committee on Public Uodertakings (3rd Lok sabba) recom 
mended that an enquiry hould be held by H. .L. ioto the circumstance" 
under which cuch over-pro vi ioning of tore was mad~. If the enquiry 
revealed mala {ide or lack of cerci of ordinary prudence, the explanation: 

f the pers ru concerned hould be calJed and ujtal>le action tak~n. The 
'tt h pcd that thi 'would 'act as a deterrent in future. 

3. The Committee stre ed that the tendency to over- pend foreign 
c e~ange io , ueh a manner was to be deprecated and that all measu! 
hoWd be taken by Government to put an end t ncb mi take in future. 

4. In repl t the 'c recommendations the Government stated that H.S.L 
bad constituted a Committee [or that purpose and , that the report of t:11e' 
Committee wa awaited. Additional information was called from the Ministr} 
and they were asked as to when the enquiry Committee wa constituted by 
R.S.L. and when it was expected to give its report . 

.5. In th ir reply the Mini try bave fumi bed tbe foll wing information : 
• HSL hav..- e~ained that there ha ' been ' me de1ay 'in setting u.P' 

the Committee to look into thi. matter, becau e when HSL wa taking 
ps to c ostitute the Committee con i,Sting of few ou ide experts, the' 

Government announced the formation of a High level Committee consti-
tuted untl r the aegis of tbe Bureau of PubJjc Entcrpri es to go into tb . 
question Of .invcntory control and allied matters in HSL, CDC, Ferti-
lizer CoIp9cation and Heavy Electricals with a view to identifying tbe 
factor re ponlibJe for higher inventories in the c undertakings ana 
advising the Government/Undertakings remedIal measures for containing 
~ inventories limit. Because f thO H L initially thought of postponing 
theconstituti n of their own Commit.tee inee it would have amounted 
to a duplicate 'tudy. Later as the J:eport of the GOVernment Committee 
was found to be getting delayed, HSL reconsidered. the rna to and cons-
tituted a Committee on 30-12-67 under the Chainnanship of its Finan-
cial Adviser. 'The report of thiConunittee is now awaited. Further 
action will be taken after the receipt of the Comllljttee" report". 
6. The mmittee regret to me 1hat there bas .beea iaorcIiaate deJa 

'in com1jjutia,; an Enquiry CoJllDliUee. The reason advalIcedby tbe-
£ • , for the delay ill ' ~ up die Co....uuee is not Q) v.Indag.. 1he-

. ee. up by Gcwemment ...... tile • of de Bare. 0( Po 
1/.'0 lido, die qa . 0(. ~ ~ BOt ope ... 

~ I 
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to .fix perso .... ~sibility tOt" ally lapse _ tile pm of .he oftidIU who 
.,.... _ tal .. _ aeeumulatioJl of materials and equipmem ia the 
IItiJai SUd Plaat. 1'be peclfie ~dation of the CoIamittee OIl Public 
. Jld.ertakirtgs hould not have been aDowed to .remain unimpJem.ellted for· 

1 0 Y • 
7. either tbe ommiJtee codStituted by the Bureau ()f Public Enler-

prises nor that constituted by HSL ha · ubmitttd j report. n.s tbe 
v l'Y Parpo6e . to, wWda the ftlCJuU:y wa to be helcl in accordaoce widt the 
rec:om:mendatlon. of the Committee on Public lJndertaldngs has beeIl lost 

b dday. . 
H. 1: ommittee hope that the Enquiry Committee set up . by BSL 

would futaltw ' report witf.out any furtber delay and suitable action 
'Would be taken agaiitsf persom respon. ible for accumulation of stodts in 
tilt bJlai Plabt. 

CAP.I At.-PARAS 142-146 THIRTlETIf REPO T 
(TIITRD LO;K ABHA). 

ReC~mmendation. ( rial o. 35) 

1_. In till ir r pI the ·Mini 
n:-

ba _ "furru ned th roll wing informa-
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atx0fdia8 to the recommendations made by them in April, 1966. The 
CoanniUee cumot also feel ba"y that from 1965-66 onwards there Jaas. 
beat . a furtber rise in the working capibII due to Ilccumlation of semi-
6ai8hed and finislaecl stocks. They would like to stress ht the report 
of die CoIllllliUee set up by HSL should be finalised without 'further delay 
aad aD diGIts sbould be made to check tbistrelld of continuous iDa"e8Se 
in die working capitaL * 
·A Note regarding workiDgcapital submitted by the Hindustan Steel Ltd. At the time 
of factual verification may be seen at App~ndix-II. 

U is seeD from this BOte that the M.iDisCry 1NS not well ·laformed or gave 
~ to the ComBIittee in the first iastante wifItout proper veriftca-
doD. 'Dds ill regtettable. 

L3SS/69-1 



CHAPTER II 

RECOMMENDA TrONS THAT HAVE BEEN ACCEPTED BY 
GOVERNMENT 

RecolDJDtlldatioa (Serial No.1) 

While some oolays in construction could be expected owing to the lack 
()( experience in setting up a complex project like a steet plant, the Com-
mittee feel that delays over a )eaf can hardly be justified: (P~graph 12) 

Reply of Government 

Delays arc of three kinds :-

(a) In authorisation from competent authority before implementa-
tion. 

(b) DUring implementation due to delay in receiving equipJ;Pent. 
(c) During implementation due to administrative ineffectivenC'>'S. 

HSL has been asked to suggest any modifications of improvements to 
1be existing proo:dures for stream-lining with a view to avoid delays in 
construction. HSL has also been asked to include necessary penalty clause 
in the contracts to cover any delay on the part of Contractor/Suppliers 
-except that such a clause may not ~ possib~ in Govt. to Govt. contracts. 
,(Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. Parl.(6)-lO/68, dated the 15th January, 1968] 

RecollU8elldatioa (Serial No.2) 
The Committee do not consider that the difficu1b:s in regard to the 

~ompletion of the various units of the 2.5 million tonne expansion mentioned 
in paras 17 and 18 were unsurmountable and beyond the control of the Plant 
authorities. Difliculn...--s like delays in obtaining steel and having to import 
it as a last resort had arisen in the construction of the one mDliOD tonne 
plant also. It thus appears that the experience of the one million tonne stage 
was not utilised to avoid similar difficulties during too present exPansion. It 
is clear that the anticipation of slt!el supplies was incorrect. That this should 
happen when the production. capacity of each steel plant was known, when 
most of the steel requin..--d was produced in the Plants of the Hindustan Steel 
Limited, and when all the steel required is distributed by the H.S.L. to the 
various consumers on the basis of fixed priorities is a matter of serious con-
cern. It was only in 1963. when all the st!!el should have reached the fabri-
cators that it was discovered that 5.000 tonnes of steel would not be 
available in the country and would have to' be imported. The Committee 

regret to observe that there was lack of foresi~ht and vigilance in this regard. It is' hoped that greater care would be taken in thi$ maUer in the next 
expansion programme. (paragraph 19) 

4 
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Rep)y of Government 
The Indigenou<; availability of structurals st.::cl is much bett~r now than 

1961-62 when the expansion schcmes of the three steel plants were 
launched. As a result such problems arc not likely to arise. 
[Ministry of Steel. Mines and Metals (Department of Iron and Steel) O.M. 

Par!'(6)-IO'68, dated_,the 15th January, 1968] 

Recommendation (Serial No.3) 
The Committee have already referred to the need for simplifying the 

procedure Idating to sanctioning of foreign exchange and import licences 
for public undertakingS' in para 127 of their Thirteenth Report on Manage-
ment and Administration of Public Undertakings. They suggest that the 
procedure in this regard should be simplified. (Paragraph 21) 

llepJy of (;overnnaent 
A liberaliSo~d import licensing procedure has been evolved. Steel Plants 

have been included in the list Of priority industries for their requirement<; of 
raw materials and spares. For these items' unlike in the p:tst the Plant 1'f::ed 
not get specific foreign exchange release from Government. Applications 
could be sent to the CCr&E through D.G.T.D. who after vetting the appli-
catioos from indigenous angle, would send them to CCI&E for licensing. 
:[Ministry of Steel, Mines and Metals (Departm:ent of Iron and Steel) O.M. 

Parl.(6)-10 '68, datcd the 15th January, 1968] 

Recolllniendation (Serial No.4) 
It has to be mentio~ed that the original schedule of commissioning the 

2.5 million tonne expansion was revised 6 timcs within a period of 2 years. 
Realistic estimation of completion targets is essential, but such r.cvisions 
should not be made every time a delay OCCUTS. Once a time schedllle is pre-
pared, all efforts should be made to fulfil the targets in time. (Paragraph 
22). 

Reply of Government 
Noted. 

i[Ministry of Steel, Mines and Met~s (DepartQ1ent of Iron and Steel) O.M. 
ParI. (6)-10/68, dated the 15th January, 1968] 

Ilecommendatioa (Serial No, 5) 

The Committee hope that it will be poS'Sible to fmalise the detai!s of the 
expansion of the Plant to 3.5 million tpnne capacity at an early date and 
take up the preparation of the Detailed Projec~ - Report. without further 
delay. The Bhilai Steel Plant is already behind the Durgapur and Rourkela 
Steel Plants in this matter and the Committee hope that it will make all 
efforts to regain the lost time. (Paragraph 26) 

Reply of Government 
FOurf:1! Plan Steel Development plans have not been finalised, pendin~ a 

re-appraisal Of steel demands. The expansion of Durgaptlf Steel Plant has 
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been deferred. As far as Bhilai is ~rned, study of the Techno Economic 
Report on expansion ha,} been comple~. Inter-mioi~rial consultations are 
being held to determine "ti'IC product-mix Of· its expansion to 3.2 million 
tonnes. 
[Ministry of Steel. Mines and Metals (Department of Iron and Stee1) O.M. 

Parl.(6)-10/68, dated the 15th January, 1968] 

FIIIdIer blfonudoD ailed for by the Coauaittee ia respect of reooJUlen-
dation at (Serial Nos. S, 11, 13 aad 14) 

1. When was NCAER entrusted with th: job of making a demand 
study 0( iron and steel. How much time would it take to submit 
it!l report? 

2. What arc the causes which led to delay in completion of study 
by NCAER and submis. .. ion of its report? 

3. Would it be possible to dctermi~ successfully the product-mix of 
the expansion of Bhilai Steel Plant to 3.2 million tonnes prior to 
the completion of· the study of steel demands? . 

4. How much time would it take to finalise the Fourth Plan Steel 
Development Plan? Reasons for delay in finalisation may be 
given. 

[Lok Sabha Sccr~tariat O.M. No. 21-PU/67, dated the 15th February, 
J968] 

Further .Reply to Govename-t 
1 QlU12 
The National Council of Applied Economic Rerearch was commissioned 

to prepare the fresh demand study on steet on October 24, 1966. According 
to the terms and conditions for the study, it was requested to be completed 
within 15th months. from this date viz. by January 24, 1968. The report 
was actually submitted by the NCAER on February 15. 1968. Considering 
the fact that NCAER had to submit an interim report in May, 1967, on a 
rcq~t from this Department, which was not earlier envisaged in the origi-
nal terms of reference the time taken for preparation of the study appears 
reasonable. 

3. The Product-mix for the further expansion of tre Bhilai Steel Plant 
~yond 25 million tonne stage is currently under conSideration and the 
recommendations of the NCAER are being taken into account for its 
finalisation. 

4. The formulation of the Fourth Five Year Plan for iron & steel has been 
delayed as a part of the delay in the fmming of the Fourth Five Year Plan. 
Consequent on the economic recession, paucity Of resoorces both internal 
and fon:ign exchange. the estimates of demand fOr steel had to be re-
checked. A Steering Group has since been constituted to examine the long 
term demand for steel. ptg iron, alloy & special steel. and formnlate esti-
mates of demands during the Fourth Plan and Fifth Plan periods and there-
after recommend the capacity and production targets. Ah:r the Group's 
report is received (expected by the end of the year) the programme WI11 be 
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coru.idered and finalised by the Ministry in consultation with the Planning 
Commission and otrer concerned Ministries. 
[Ministry of Steel. ~1jncs and Metals (Department of Iron and Steel). O.M. 

No. BHI-13(16)!6R, dated the 20th June, 1968 and 16th September, 
1968] 

Recommendation (Serial No.6) 
The Committee think that the progress in developing manufacturing 

capacity in respect of equipment has been rather slow. To achieve indigenous 
equipment to the extent Of 58 per cent at the 3.5 million tonne expansion 
stage is not satisfactory. The Committee hope that during the Fourth Plan 
period accelerated progress in this regard would be made. The object should 
be to sct up a steel plant with wholly indigenous equipment ~nd know-how. 
(Paragraph 29) 

Reply of Government 
We have taken steps along with HEC to set up facilities for construction 

of steel plants from indigenous equipments. 
[Ministry of Iron and Steel O.M. No. ParI. (6)-10/66, dat:!d the 7th 

January, 1967] 
Recommendation (Serial No.8) 

The Committee were informed that the transport bottleneck would 
continue as long as the defects in the Russian locomotives are not rectified. 
It is understood that efforts are being made to replace th~ engines of these 
locomotiv,:!s. The Committee are unhappy with the present state of affairs 
both on account of the bottleneck which these locomotives are creating and 
on account of the very high cost of their maintenance. Both these factors 
are having an adverse eflbct on the cost of production and it is necessary 
10 take urgent measures to rectify the situation. The C-Ommittee recommend 
that the efforts to replace the engines of these locomotives should be expe-
dited. The Railway Board should also be consulted for expert advice on the 
subject, if not already done. (Paragraph 36) 

Reply of Government 
Suitable engines for replacing the diesel engines 'Of Russian Locomotives 

are not available in India. at present. Replacement of these engines would 
involve capital modifications in each one of the locomotives and will take 
fairly long time. However, Bhilai Steel Plant is in touch with certain firms 
engaged in this line, to frame a programme Of modifying thes~ locomotives. 

Constant liaison is. however, maint~ined by the Bhilai Steel Plant with 
the Railways, to see if locos of the type required by the Steel Plants could 
be developed. 

Indications arc now available that the Railway Workshops could be able 
to meet a substantial pan of the diesel loco requirements of the Plant. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. ParI.(6)-1O/68, dated the 15th January, 1968] 
Recommendatioa (Serial No.9) 

The Committee are glad to learn that the p:rcentage of rejection::. of 
Tails wilJ go down in 1965·66. They do not, however, appreciate the argu-
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ment that because the production of sub-standard r811s had been below 19-
per cent during the last three years, therefore there was no loss on their 
production. Had tbere been DO rejections of rails, the net value of Rs. 39.42-
lakhs (the di1Ierenc:e in sale value between sub-standard and good rails) 
would have realised had there been no rejections. Public Undertakings can-
not be complacent about rejections or sub-standard products as costs of 
both material and labour arc involved. Every efforts should be made to 
avoid such a loss. In the opinion Of the Committe~ a figure of 12 per cent 
rejections is on the high side, whicb should warrant a close scrutiny by the 
General Manager and the Head Office. They should take concrete measures 
to bring down this figure. The Committee also recommend that efforts should 
be made to obtain a better priee for untested 105 lbs rails. (paragraph 45) 

Reply of Government 

All our efforts arc continuously being made with a view to reduce rejec-
tions. To some extent these rejections are not due to any def'<.ct in rolling 
but bCllu<,c there are differences in inspection standards. 'I'h! Russians are 
or thi.! view that our standards are relatively rigorous in tbis re~ct. 

As regards price!'. there has !::cen an upward revision from Rs. 530 per 
lonn.:! for 105 Ibs. untesteu rails in April, 1966 to Rs. 570 in May, 1967. 
I Ministry of Sh.:e1, Min~s and Metals (Department of Iron and StecH· 

O.M. No. ParI. (6)-10/68, dntcd the 15th January, 1968] 

Rec:omlllendation (Serial No. 10) 

The Committee feel that it is not proper to fix the price of ammonium--
sulphate produced by the Bhilai Steel Plant on par with that of TIseo and 
11500. The gross block per tonne of saleable steel in the cilSe of. TIs(x) 
and lISCO is much less than the oorresponding figure relating io the HSL 
plants, 8S the privnte sector plants were. constructed several years back when 
tile cost was less. The Committee understand that during the last 3 years', 
the PI .. nt had approached the Government of India several times for 2 
revision Of the price of nmmonium sulphate price paid to it. The Chief Cost 
A\.'Counts Officer had also been a.~ked to examine the costs of the plant but 
he ha<l not done so. The Committee recommend that this should be under-
taken at an carly date. (paragraph 48) 

Reply of Government 

The Chief COS't Accounts Officer has completed the study of the Cost 
of production i.lf Ammonia Sulr.hate in Durgapur and Bhilai. on the basis 
of which, the retention price wIll be reviewed sbortly. 
(Ministry of Steel. Mines .. nd Mctak (Department of Iron and Steel) 

O.M. No. ParI. (6HOj68, datcd the 15th January, 1968] 

RecotIlIIIeIMIat (Serial No. 11) 
It is evident from the observations of the Secretary. Ministry of Iron .and 

Steet and Head Offio: that declining demand for pig iron is going to present 
a problem. The Committee therefore recommend that Government should 
make a realistic surtey of the demand in the country. That the estimate of 
demand prepared by the DGTD and the Minr..try of Iron and Steel varied 
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to the extent of 25 per cent and that e~n the lower estimates Of the Ministry 
were higher than the off-take, indicates that thers is no proper procedure 
for calculating the demand. Unles'S this is done on a scientific basis and the 
Government is able to know the exact demand for a particular item un-
necessary imports might be made or the capacity in the steel mills for the 
production of this item might be over or under estimated. (Paragraph 54). 

Reply of Government 
We have decided to commission a fresh demand study on iron and steet 

by NCAER. It may also be mentioned that demand estimates are generally 
based on the capacities Of units based on the individUal product. In the case 
of pig iron there would be the cast iron foundries. The declining demand 
for pig iron is, however, not so much lack of foundry capacity, but lack of 
demand for the finished products of the foundaries caused by a faU in the 
demand for castings as a result of the general slowing down of the economy 
in many sectors. 
[Ministry of Iron and Steel O.M. No. ParI. (6)-lOj66, dat;:d the 7th 

January, 1967] 
Further information caDed for by the Committee and flll1her reply of 

Government 
(Please see reply to recommendation at Serial No.5). 

Recommendation (Serial No. 12) 

When the expansion of the Steel Plants takes place the problems of sel-
ling the grade of pig iron with lower silicon content will also correspondingly 
increase. A quick market survey for its disposal at home and abrOad should 
therefore be carried out. (Paragraph 56) 

Reply of Govemmeat 
Noted. Appropriate action is being taken for market survey at hc;>me and 

abroad. 
[Ministry of Iron and Steel O.M. No. ParI. (6)-lOj66, dated the 7th 

January, 1967] 
Recommendation (Serial No. 13) 

Though the Secretary of the Ministry of Iron and Steel informed the-
Committee that this' slump in merchant products was a temporary phase, the 
Committee fuel that it is necessary for the Government to study the demand 
position carefully before deciding the product-mix of ~e expanded Plants. 
There would be no purpose in rolling products in excess of the demand or 
for which there is no demand. (Paragraph 61) 

Reply of Gove~t 
It was in the light of these factors that it was decided to reassess steel' 

demand for Fourth- Plan planning. This study has been entrusted to the 
NCAER. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) 

O.M. No. Part. (6)-10/68, dated the 15th January, 1968] 
Further information called for by the ComeMtee and further reply of 

Govemmeat 
(Please sec reply to recommendation at Serial No.5). 
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R~ (Serial Ne. 14) 

The Committee desire that before taking a final decision on the product-
mix of the steel plants, in the pubHc sector including Bbilai the demand for 
various products should be' carefully studied. (Paragraph 62) 

Reply 01 Govemmeat 
It was in the light Of these factors that it was decided to ~ steel 

demand for Fourth Plan planning. This study has been entrusted to the 
NCAER. 
{Ministry of Steel, Mines and Metals (Department of Iron and Steel) OM. 

No. Parl.(6)-lO/68. dated the 15th hnuary, 1968] 
Further lafonaadon called for by tile Committee ..... farther reply of 

Gov ... meat 
(Please see reply to recommendation at Serial No.5). 

ReeolDllleltdafion (Serial No. 15) 
There is a steep rise in compensations paid from Rs. 9,265 in 1963-64 

10 Rs. 2.44 laths in 1964-65 even though it represents only a negJigable 
fraction of 1 per cent of the total sales. There should be no complacency 
about this matter and efforts should be made to give service a free of com-
plaint. As regards the reason that customers do not specify their require-
ments in detail resulting in wrong supplies, the Committee suggest that no 
supply should be effected unless the Plant is definite about the specifications 
required by the customer. The Sales Office should resolve all these matters 
and ~ve clear instructions to the Plant. The Committee suggest that the 
question of giving facilities to the customers to inspect the goods before 
despatch might be examined. (paragraph 66) 

Reply of Governmeat 
Noted. While in respect of many customers like Railways such inspection 

facilities aJready exist. But the question as to the extent to which such faci-
lities can be extended to all customers has to be examined carefully having 
regard to the fast rate of production of these modem mills. The matter is, 
therefore under the consideration of Hindustan Steel Limited. 
[Ministry of Steet, Mines and Metals (Department of Iron and StCel) O.M. 

No. Parl.(6)-lO/68. dated the 15th January, 1968] 

Reconuuendatioa (Serial No. 17) 

The Committee hope that arrangements for selective crushing will be 
made at the Bbilai Steel Plant also. (paragraph 71) 

Reply of GO~'ernment 

At prescnt none of the Steel Plants has facilities, for selective crushing. 
Just now considerable foreign exchange is required for setting up selective 
crushing and preparation equipment, particularly for the screens, which are 
of a special type, as otherwise they would not work well whenever there is 
moisture in the coal. If the air cyclone separation process being developed 
at the CFRI becomes indus.trially feasible. doing away with these special 
screens, it would help all the Steel Plants in their planning to set up Selective 
Crushing and pteparation equipment 
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However HSL are thinking of introducing this facility in one of their 
plants, keeping in view the practical, technological and economic difficulties 
faced by them. Technical specifications of the necessary equipd1ent are being 
finalised. There is provision in the Project Report for Dokaro Steel Plant 
for installing selective crushing equipment in Stage II of the plant. 

In so far as Bhilai is concerned the matter is being studied in connection 
with the Detailed Project Report received from the USSR on the coal pre-
paration facility and the 6th Blast Furnace Complex. 
[Ministry of Iron and Steel O.M. No. Parl.(6)-10/66, dated the 7th 

January, 1967J 

Recommendation (Serial No. 18) 
In view of the high rate of fines in the iron ore, adequate number of 

sintering machines will have to be provided at the Plant. The Committee 
hope that an early decision will be taken for providing two additional 
sintering plants, as recommended by Gipromez. (Paragraph 76) 

Reply of Government 
The detailed project report on Sintering plant expansion by installation 

of one more sintering machine and for modifications to the existing 
machines has been accepted.· This additional sintering machine is likely to 
be commissioned in early 1970. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

- No. Par1.(6)-10/66, dated the 15th January, 1968] 

Reconunendation (Serial No. 20) 

The Committee hope that it would be possible for the BhUai Steel Plant 
to instal the equipment for oil injection before long. The Oil and Natural 
Gas Commission should also take energetic steps to produce the required 
quantity of furnace oil in the coUDtry. (Paragraph 86) 

Reply of Govenuaeat 
The question of supply of fuel oil to meet the Bhilai Steel Plant's require-

ment has already been intimated to the Ministry of Petroleum and O1em.icals 
who have taken a note of the phased demand of the Bhilai Steel Plant during 
tbe Fourth Plan period. 
[Ministry of Steel, Mines and Metals (Department of Xron and StEel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968] 

Recommendation (Serial No. 21) 
The Committee see no reason why the Bhilai Steel Plant cannot plan 

its requirements of refractories ahead of time specially since this is a recur-
ring requirement. The Ministry of Iron and Steel have informed the 
Committee that it would be possible for the refractory manufacturers to 
expand their capacities according to the needs of the steel plants by diversi-
fying their existing licensed capacities for other types of refractories. The 
Committee have already recommended in their twenty-ninth report ()tlJ the 
Durgapur Steel P1ant that encouragement should be given to the manufac-
turers of refractories in India to manufacture aJI the types required by the 
Steel Plants. (Paragraph 91) 
L3LSSJ68 
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. Reply" of Governant . 
Please see the answer to recommendation at S. No. 19-Para 73 in the 

29th Report of the Committee on Public Undertakings (Copy enclosed). 
Appendix I. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. Parl.(6)-1O/66. dated the 15th January. 1968) 
Recoauaeadation (Serial No. ll) 

There is considerable force in the argument of the Indian Refractory 
Makers Association that the refractory industry is put to difficulties when 
each Plant lays down its own specifications which are quite different from 
those of the I.S.I. Economic production also becomes difficult when each 
Plant lays down its own specifications. The Committee recommend that the 
matter should be examined by a Tecboical Committee consisting of represen-
tatives of aU the steel plants and the Indian Standards Institution. That 

Committee may study the specifications used by the various plants and evolve 
common standard specifications for adoption by all the Plants. (Paragraph 
92) 

Reply 01 Govenunent 
The Indian Standards Institution was requested to set up a Technical 

Committee to study the ~iftcatiODS used by the various plants and evolve 
a common standard Specification for Refractories for adoption by all Steel 
Plants. A Techntcal Committee of the Indian Standards Institution consist-
ing of representatives of HSL Steel Plant, Tata Iron and Steel Co., Indian 
Iron and Steel Co., and refractory manufacturers has already started work. 
A number of Indian -standards have been revised and some new standards 
havo been formulated to take care of the requirements of steel plants in 
the country. 
[Ministry of Steel, Mines and Metals (Department 0{ Iron and Steel) O.M. 

No. Parl.(6)·10/66 •. dated· the 15th January. 1968] 

~ (Seriad No. %3) 
. The Committee regret that losses on acc;:QUnt of shortages of raw mate-
rials have been treated lightly and considered as inevitable. It is only from 
thm year that Ii \\ atch is being kept over them. The Joss of Rs. 80 lakhs to 
1 crore of raw materials in each Plant due to handling losses and pilferage 
c.annot be ignored and every effort should be made to reduce them. Apart 
from the measures already taken, the Committee hope that precautions wiD 
be taken to prevent pilferage particularly from within the works_ Thie; 
matter should also form part of a periodical review by the Head Office and 
Government. (Paragraph 97). 

Reply 01 Go.aawwat 
Raw material losses have been under constant review since the last two 

years. These losses have been reported OIl the basis of the difference 
between the book balance, which represents material received as per R/R 
weight. and the ground balance which is computed by estimating the volume 
of ground heaps of different shapes " sizes and multiplying the same with 
the a~ specific gravity Of the materials. This method-which is the 
only practicable one-is, basically. unscientific and is .liable to margins of 
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human- error. Part of the loss is, therefore, more apparent than real. The 
problem is, thcrcfNe, being tackled now in the following manner :-

The loss is being watched in two stages-the one from the loading-
point till receipt at the Plant end. 100% weightment for certain items & a 
percentage weighing for other is being recorded over a period to determine 
the degree of normal loss--i.e .• between -actual weight received and R/R 
weight for whieh payment is made. The normal loss would consist of 
uriage and transportation losses. As a result of these studies, the normal 
allowable percentage of loss bas already been lowered in case of coal. 

As for the losses within the plant, a certain amount due to weathering 
pulverization and handling is normal. Systematic pilferage in any significant 
quantities of raw material like iron are, manganese Or coal from the plant 
stock is ruled out. Variations in stock after receipt in the Plant is, therc-
rore, due only to consumption. It is now proposed to adopt the practice 
followed by TISCO & lISCO of monthly/quarterly reconciliation and adjust 
the consumption figures. Since the consumption norms are watched by the 
Superintendents of the Production Units throu~ the monthly cost-sheets, 
any abnormal variations calling for investigation would be immediately 
brought to light. 

[Ministry of Iron and Steel O.M. No. ParI. (6)-10/66, dated the 7th 
January, 1967]. 

Recommendation (Serial No. 25) 
The Committee fail to understand why the suitability of the Brick 

making machines was not properly assessed before purchasing them from 
the USSR. 'When the Plant authorities came to the conclusion that these 
machines were not needed by them, arrangements should have been made 
to dispose them off. The Committee found that this was not done. On 
the other band in response to an enquiry from the National Building Con-
struction Corporation wbo were wanting to purchase such machines, the 
Bhilai Steel Plant replied on 4th 1 anuary, 1962 "Since the Brick making 
machines intported Ex-USSR will be required by us during ~ansiOD Work, 
it is regretted that we are unable to spare the same". 1be National Buildings 
Construction Corporation was then obJiged to import the machines from 
abroad. 

The Plant bas held on to the brick making equipment for overS -years 
after coming to the conclusion that they were of no use to them. Four years 
back an offer from another public undertaking for their purchase was 
rejected. Thus valuable foreign exchange bas not only been blocked by 
their purchase but further amounts had to be spent for purchase of similar 
equipment by another sister cOncern because of refusal to. part with the 
equipment. H the Plant required the machines only at a later date, they 
could at least have been loaned out The Committee can only express their 
regrct over it and bope that the plant authorities will show better prudence 
in future. (Paragraph 108-109). -

Reply of GoY.... .. 
Noted. The HSL authorities have been mating contimJous effortS for 

the disposal of the brick inakin machine. It bas been reported that the 
National Buildings Construction ~tion had iofOl'llled me Plant autho-



rities,that they are not ~ted in the machine as it does not suit their 
requirements. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. ParI. (6)·10/66, dated the 15th January, 1968]. 

IlftoIllllltll4lalio (SerW No. 26) 

Twenty trolleys purchased in 1958 at a cost of Rs. 1.85 lakhs were 
lying. unused. They were found unsuitable for the work for which they 
were purchased. During evidence it was admitted that trolleys had not 
been IDspected before p'urchase to find out whether tber would serve the 
~~. No responsibility was fixed in this case. Such infructuous expen· 
(titure should be avoided in future. (Paragraph 113). 

ReplyofGoftl'lllllellt 
Noted.-

[MlDiitry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 
No. ParI. (6).10/66, dated the 15th January, 1968]. 

ReeollUDeDdadon (Serial No. 27) 

The Committee regret to note that altbou,h the construction of the plant 
bad started in 1957 and production started 10 1959, it was only in April, 
1964 that a scientific system of inventory control was introduced. It is 
also regrettable that the Plant took more than 2 years in introducing the 
system after the company auditors had pointed out the necessity for it 
(Paraarapb 116). 

Reply of Go.eIIIIMIIt 

As poloted out in the Audit Reports of 1962-63 and 1963·64 a number 
of improvements have been made in the inventory control system of the 
PlIDt. 1bc tuD scientific system introduced in 1964 was based some what 
also on the preparatory work done in 1962-63 and 1963-64. 

AU possible endeavO\lr is being made by the Plant to assess the require-
ments on as realistic basis as poSSIble, havmg regard to the facts known at 
present. on the basis of which future forecasts can be made. 
[Ministry of ~ Mines and Metals (Department of IfOD and Steel) O.M. 

No. PilI. (6)·10/66, dated the 15th January, 1968). 

R.eeiJ ..... (Serill No. 30) 

The Committee ~ that the surplus stores will be utilised during 
oxpansioll or iD the BObro Steel Plant. The Controllers of Stores of an 
thO Plants including Dobro should be supplied with a list of these stores 
and they shoukl be instructed to avoid fresh imports of these items. Audit 
'may also like to keep a witch on this matter. (Paragraph 124) . 

..., .. GeM I Till 

Sarp1as dONa (left O9Ir af1IDr MTP eoDItrucdaa.) to some exteDt lIave 
alruIIy bNa QtiIi2IDd 4uriQa elIpIDIiaa of BhIW SIMI PIIDt. '1110 Jilts of 
such items baw akudy beta .. to BotIlO StIcl PlIIIt IID4 other Stoel 



IS 

Plants under Hindustan Steel Limited with a view to finding out the possi-
bility of utilisation of some of the items from the surpluses~ . _... 
[Ministry of Steel, Mines· and Metals (Department of Iron and Steel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968]. 

Recommendation (Serial No. 31) 
It hardly needs to be pointed out that most medical stores have a time 

limit beyond which they cannot be used. The loss caused by such excess 
stocking has to be avoided. The Committee hope that the new system in-
troduced by the Plant would not permit overstocking. They suggest that 
the H.S.L. should introduce a uniform system in this regard in all the steel 
plants. (Paragraph 126). 

Reply of Government 
A joint purchase and accounts procedure has been issued in March, 

1966 by the Bhilai Steel Plant, stipulating that ratef;ontracts should be 
entered into on an annual basis; stocking should, as far as possible, be on a 
three-monthly basis and that despatches of fresh supplies should be regu-
lated on this basis. All items which are of date expiry level are taken on a 
separate register which is reviewed every month by one of the senior Medi-
cal Officers. 

Hindustan Steel Limited are looking into the general question of stream-
lining the procedure for the purchase of medical stores in the various Plants. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. Parl. (6)-10/66, dated the 15th January, 1968]. 

Recommendation (Serial No. 32) 

The Committee regret to note that the Plant allowed valuable cost iron 
steel scrap to be covered by slag. It is unfortunate that even temporary 
separate storage arrangements could not be made by the Plant authorities 
during a period of over 3 years with the result that scrap worth Rs. 27.78 
lakhs was lost. (Paragraph 131). 

Reply of Govel'llment 

Since June, 1962, proper storage arrangements for the C. I. Skull scrap 
have been made. The reclamation also is being carried out since then. 
All the old skull scrap has since then been blasted and is being consumed 
on a regular basis. 
(Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968]. 

RecimuaeacIation (Serial No. 34) 
The upward revision of estimates of capital expenditure necessitated due 

to incomplete estimates being prepareJi initially has been the subject of 
criticism of this Committee and the estimates Committeie in the past. The 
Committee would like to reiterate that estimates of capital investment for 
setting up a project should, as far as practicable, be complete in all respects. 
The practice 01. seeking the approval of Government bit by bit is miS'J~. 
Tbe Cbmmiue. would suggest that the Government should refuse to entet1atn 



incomplete sc~. A check about the completeness of the estimates can 
be carried out if the suggestion made in para 150 of the Committee's Thir-
teenth Report is implemenied. (Paragraph 141). 

Reply 01 Govft'lUlleld 

The Manual of Feasibility Studies brought out by the Planning Com-
mission taken into account the deficiency in this regard. Under the present 
arrangement the procedure falls broadly under the following three stages :_ 

(1) Project formulated on the basis of the Five Year Plan. 
(2) Preparation of preliminary Project ReportjFeasibility Study. 
(3) Preparation of Detailed Project Report. 

The main point to be covered in Feasibility Report are Demand Study, 
Technical features, location, Project Estimates (including foreign exchange 
component of capital costs giving detail in escapable imports of plant and 
equipment). Project Estimates (Operating and production costs), profit-
abiUty and cash-flow analysis, and cost-benefit analysis. Thus it Will be 
seen that the procedure now to be followed would cover the deficiencies 
which bad been noticed in the past. 
(Minilitry of Steel, Mines and Metals (Department of Iron & Steel) O.M. 

No. ParI. (6)-10/66, dated the 22nd January 1968]. 

RecomlDeDdatioa (Serial No. 37) 
The ~,l1es outlook at the moment is not very bright and it is doubtful if 

the Plant will be able to produce to the optimum capacity, due to lack of 
orders. This will adve~ affect the profitability. The Committee hope 
that all efforts will be e by the Plant to increase its productivity and 
sales if necessary by diversification and development of new products and, 
to reduce ils costs by efficient methods so that forecasts of profits are 
&chieM The Sales Office will have to exert more towards this end. 
(paragraph 1S5). 

Reply 01 Govenuueat 
This i" being done. A quarterly assessment of market prospects and 

production programme is done by the Chairman jointly with the Plant 
Managers and the Sales Manager. Continuous efforts are also being made 
by HSL. for export of iron and steel. During the year 1965-66, they 
exported 54,000 tonnes for Rs. 2.21 crores. As against this during 1966-67, 
HSL exported 2,69,000 tonnes for a value of Rs. 9.21 crores. These 
exports have increased further during 1967-68 and up to the end of October 
about 4,33,364 tonnes of iron and steel has been exported for a total value 
of as. 17 .46 crores. As a measure of diversification, a larger volume & 
variety of special steel Products are being produced and supplied from 
Bhitai Steel Plant. 
[Ministry of Steel, M'mes and Metals (I>epartnmJt of Iron and Steel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968]. 

R~ (SerW No. 38) 
The Committee arc- DOt convinced that the measUres taken by the Plant 

to redote demurrage are bearing fruit judging by' the fact that the denmr-



rage paid is rising rapidly year by year instead of decreasing. lbis matter 
should be examined at the highest level in the Plant and effective measures 
taken to reduce the demurrage charges to the minimum. An expenditure 
of Rs. 28 lakbs per year on this account cannot be treated lightly. 
(Paragraph 159). 

Reply of Government 
The following steps have been taken by the Plant to reduce the deten-

tion of wagons and demurrages--
(i) All incoming wagons are Card-indexed. 
(ii) A demurrage meeting is held daily where representatives of 

Stores, Shipping Department and Raw Materials unit get to-
gether and prompt I!Ction is taken by all concerned wherever 
delay is noticed. 

(iii) Floating wagon balance Registers have been introduced a~ each 
stationiyard inside the works to facilitate through movements 
and placements. 

(iv) Railways have been requested to hand over empty creosote and 
other tank wagons on one hook by one train so that delay in 
sorting is avoided. 

(v) Close liaison is maintained with points of origin of raw mate-
rials and wherever necessary, loading is regulated. 

(vi) Railways have been requested to exclude wagons detained 
emptied or loadeo, on account of RailWay restrictions and 
defects. 

(vii) Supl!rvision on performance of Ore Bridge Cranes and Tipplers 
has been tightened. 

[Ministry of Steel, Mines and Metals (Department Of Iron and Sti.:d) O.M. 
No. ParI. (6)-10/66, dated the 15th January, 1968]. 

Recommendation (Serial No. 39) 
The Committee feel that all the three Steel Plants should have a uniform 

procedure of cost allocatiQn so as to facilitate comparison of corresponding 
costs in the steel Plants. This will help the Plants and the Head Office to 
compare the costs of the three Plants inter-se and enable the Management 
to take timely steps to reduce them where the Plant is at a disadvantage 
vis-a-vis other plants. This should also lead to a healthy element of com-
petition between the plants. (Paragraph 161). 

Reply ~ Government 
This ha~ already been done for most units. There are, however, pecu-

liarities in process in some units which necessitate slight deviations. These 
arl! also being taken up in periodical Cost Controller's meeting convened 
at the Head Office. Despite differences in production t~hniques, HSL is 
carrying out inter-plant comparison of cost of production at ingot stage 
every month 
LMinistry of Steel, Mines and Metals (DepartmeIllt of Iron & Steel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968]. 
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~ (Serial No. 48) 

. Ir. is evident that the estimates 0( manpower requirements given in the 
D.P. R5. both for one million tonne stage and 2.5 million tonne stage, were 
very wide oft' the mark. The col1aborating agency should have been given 
all necessary. data about the Indian conditions so that realistic estimates 
of staff could have been made. The staff strength has subsequently been 
re-fixed a number of times. The refixation done by the Head Office and the 
Plant itself subsequently was also found to be incomplete. 

The over-staffing in the Steel Plants has been admitted to some extent. 
The Plant !$bouJd determine the overall strength required for the 2.5 million 
stage. Once lbis figure is determined, attempts should be made to run the 
Plant withiD that limit (Paragraphs 166-167). 

Reply of Govenuaent 
The manning for the Plant for the 2.5 .million tonn~ stage (operation 

departmertts) has ulready been finalised and all attempts wi1l certainly be 
made to run the Plant within these limits. 

As regards determination 0( the overall strength required for the 2.5 
million tonne stage, the Industrial Engineering Department of the Plant has 
nlrcady been entrusted with the job of making a detailed study of the man-
power requirements for departments outside the Plant (Operation), such as 
Finance, PlIn:huse, Security, Town Administration, Medical Department, 
Mines Department, Personnel Department, Law Department, Labour Depart-
ment, etc. Studies in some sections of these departments have been com-
pleted and studks in other sections are under progress. The strength of 
the Administrative Departments will be fixed On the basis of this study. 
{Ministry of Stt.~I, Mines and Metals (Department of Iron &; Steel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968] 
RecoJDJReDdaCioa (Serial No. 41) 

The Committee are unhappy about the rise in overtime allowance to the 
tunc of Rs. 24 Inkhs in a smgle year. Overtime allowance should not be 
admitted as a matter of course, but allowed sparingly. Only the Heads 
of Departments should be authorised, to sanction overtime and when ever 
they do so they should state the reasons therefor. The General Manager 
should also keep a watch (Paragraph 169). 

Reply of GOTemment 
A drill has been evolved whereby the department-wise overtime pay-

ments are reviewed in General Manager's Coordination meeting once a week 
and the expenditure controlled to the extent feasible. 
{Ministry of Steel, Mines & Metals (Department of Iron & Steel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968]. 

~ (Serial No. 42) 
The Committee appreciate that the setting up and running of a complex 

project like a steel plant is a stupendous task, requiring high degree of 
managerial and technical skills and financial resources. But at least some 
Of the short-com.ings. referred to in the Report could have been avoided 
if proper plannmg had been done and timely action taken. 
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Notwithstanding these deficiencies and pr9blems it is heartening that 
production in the Plant is above the rated capacity. The Committee trust 
that the Plant will make concreted efforts to increase its efficiency and there-
by profitability in future. (paragraphs 171-172). 

Reply of Government 

Noted. 
{Ministry of Steel, Mines & Metals (Department of Iron & Steel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968]. 



CHAPTER m 
RECOMMENDATIONS WHICH THE COMMlTIEE DO NOT DESIRE 

TO PURSUE IN VIEW OF GOVERNMENT'S REPLY 

Recommendation (Serial No. 7) 
It will be seen that production was affected during the expansion stage 

due to lale receipt of locomotives. The Plant was aware that the Russian 
locomotives were ineffective and extremely expensives to maintain. There-
fore, negotiations sbould have been carried out with the Russians from the 
beginning to find an alternative source for the locomotives. It is mainly 
due to failure to initiate timely action for the purchase of locomotives that 
the production sutfered to that extent. (Paragraph 35) 

Reply of Govel1lJlleDt 
The contract for the supply of equipment was entered with Mis. Tiazh-

promexport for the ex.pansion of Bhilai Steel Plant to 2.5 M.T. capacity, on 
9th February, 1962. 

The Counscller for Economic Affair, Embassy of USSR, in his letter 
No. AP/18/25/2711, dated 8th October, 1962 submitted the project 
ttlchnical requirements for manufacturing and delivery of DEC modelJoco-
motives to be supplied to BhiJai Steel Plant from Czechoslovakia. 

The C~chos'ovnkian Experts visited Bhilai and the technical require-
ments for the 750 H.P. DEC model locomotives were discussed with them. 
The matter was further discussed by the Bhilai Steel Plant with the Chair-
man Tiazhpromcxport and clearance was given for purchase of these loco-
motives after the specifications had been cleared from Railway Research 
and Design Standards Organisation, Lucknow. 

In October, 1964, Mis. Tiazhpromcxport informed Bhilai Steel P1ant 
that the locomotives will be delivered in batches of 3-9 locomotives within 
the 4th quarter of 1964 nnd the last batch would be shipped not later than 
25th December, 1964. In fact, the first batch arrived in January, -1965. 
But their partial assembly and movement to Bhilai was held up for want 
of Czech Experts who actually arrived in March 1965 after several re-
minders when the work of assembly was taken up. Further assembly of 
these locomotives could actually be started sometime in May, 1965 and 
first locomotive was ready for service in early July, 1965 and the last one 
became ready for service in earty January, 1966. This was mainly d~ to 
the fact that the Czechexperts came in batches and the erection work was 
done in one shift, to begin with until Indian staff became familiar with 
these locos. 

It will thus be seen that there has been no delay in initiating the pro-
curement action Cor the Czech locomotives. There were, however, delays 
in the deliveries of the consignments and then again in erection and assembly 
of locomotives due to delayed arrival of the erection crew. 
[Ministry of Steel, Mines & Metals (Department of Iron & Steel) O.M. 

No. Part (6)-10/66, dated the 15th January, 1968] 
20 
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RecoIIlmendatiOD (Serial No. 16) 

It does not appear that problem of variations in ash content of coal can 
bl! solved by negotiations with the Coliieries. Installation of a blending 
equipment at the Plant seems to be the bc~t solution. In the initial stages, 
the installation of the equipment was not looked upon with favour in view 
of the increase in the' already high capital cost of the Plant. In view of 
the prevailing circumstances it might be examined if it would be in thL~ 
interest of the Plant to instal a coal blending equipment. (Paragraph 68). 

Reply of Government 

VW'iatiOIl ill Ash: 

As regards the possibility of bringing about uniform ash content in the 
washed coal. it may be mentioned that as all the washeries are working to 
produce washed coal at an accepted limit of 17 % On an average there 
would be normally no undue variation in ash in washed coal. There may 
be one or two per cent variation in day-to-day supplies depending upon· 
the quality of raw coal feed and the gravity of separation etc. In so far 
a" raw coal sent directly to Steel Plants is concerned, it appears difficult 
to maintain consistency in the quality of supplies. 

2. Fresh negotiations with collieries for long-term contracts with joint-. 
sampling provisions are under way. The feasibility of joint sampling is 
being examined jointly by representatives of the Joint Working Group of 
the Collieries Association and HSL. The provision Of coal blending equip-
ment for the 4th Plan expansion stages of the plants is being examined. 

3. The (:xisting facilities for blending of coal in the three Steel Plant!; 
lInder HSL and action/suggestions for improvement are described below: 

Bhilai : 

About iOl)'C of the incoming coal is received in the coal storage yard and' 
the rest is taken straight to the blending bins. Since, 30% of the coal is 
in any case taken to the blending bunkers without having to go over !hI!"-
yard, it was felt that the facilities required need to be improved. This 
~atter is being studied in connection with the Detailed Project Re.port 
received from the 1 iSSR on coal preparation facilities under 6th Blast Pur.· 
nace Complex. 

R (lurkeltl : 

The arrangements consist of blending bunkers which facilitate accurate 
proportioning. 

Durgapur : 

The arrangements at Durgapur consist of horizental stacking with verti-· 
cal reclaiming. As this arrangement does not facilitate proper blending, it 
is proposed to instal blending bunkers as at Rourkela during the 3.4 milJioJb 
tonnes expan.,ioll at Durgapur. 

[Ministry of Iron & Steel O.M. No. ParI. (6)-10/66, dated the 
. 17th January, 1967] 
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Further infor8latioa called for by tile Committee 

When was the matter regarding provision of coal blending equipment 
'for the plants taken up for examination? How much time would it take 
to arrive at a decision? 

Has any tentative decision been taken in this regard? If so, what? 
[Lok Sabha Secretariat O.M. No. 21-PU/67 dated the 15th February, 1968] 

Further Reply 0( Gonnnnent 
Reply furnished to the Committee earlier may please be referred to. It 

was stated therein that the facilities for blending of coal at Bhilai needed to 
be improved and that the matter was being studied in connection with the 
Detailed Project Repo.rt received from the U.S.S.R on Coal preparation 
facilities under the SIXth Dlast Furnace Complex. In regard to the Rourkela 
Steel Plant. it was stated that the existing arrangements consisting of blend-
ing bunkers facilitate accurate proportioning. Regarding Durgapur Steel 
Plant it was ~tated that us arrangements did not facilitate proper blending. 
the installation of blending bunkers as at Rourkela had been proposed as 
part of Durgapur"s 3.4 MT expansion. Thc present position is as under: 

Durppur 
Consequent on the deferment of the 3.4 million tonne expansion of 

Durgapur. the Ccntrul Engineering and D.:sign Bureau of Hindustan Steel 
Limited, examined whether provisions for crushing and accurate blending 
of coal should be installed at the Plant in advance of futur.: expansion. 
Based on a report submitted by them in February. 1968, the Board of Direc-
tors of Hindustan Steel Limited approved in J Ulle, 1968 the followi~: 

(a) Providing an alternative route for clean coal from Washeries 
to the stock beds by the installation of belt conveyors. This 
would. among other things, enable controlled blending of coa1. 

(b) Rectification of the existing reclaiming machine whcreby its 
availability is enhanced and output augmented. 

The construction of these f"cilities is in progress. 

BJUL'l1 
The Detailed Proj\!ct Report for the coal preparation plant which is bemg 

inr-.tallcd as part of the 7th Coke oven battery under the Sixth Blast Furnace 
Complex at BhiIai provided for additions and modifications, which would 
overcome the existing dcficicnci.::s in the blending arrangcments. These 
additions and modifications are being implemented. Construction of a 
number of new junctions, mixing bins, final crushing station. mixing station, 
brid$es and galleries. is in progress. The reconstruction of coal storage 
facilities is also in hand. 
fMinistry of Steel. and Heavy Engineering O.M. No. BHI-26(3)/68 

dated tbe 70th February. 1969] 

Reco-........... (Serial No. 19) 
Considering the quantum of ~a\,jngs in the cost of production and the 

small capital investment involved. the Plant should have gone in for a desi-
lironisanon plant ~ilfli'r, If su~ i& phUlt ba<l been iD~talleu tb, IIW of 
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consumption of iron ore would have been reduced and the wear and tear 
of the refractories would have also gone down. The Committee recommend 
that the necessary plant should b~ fabricared and installed. (paragraph 82) 

Reply of Govenunent 
There has . been a gradual improvement in the silicon content of the 

Blast Furnace metal. The silicon content is likely to be reduced further 
with the addition of a higher pr.:oportion of sinter. In these circumstances,. 
the installation of immediate de-siliconisation facility does not seem tech-
nically necessary. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. Parl. (6)-10/66, dated the 15th January, 1968] 

Recommendation (Serial No. 24) 
The Committee regret to observe that the Plant did not obtain the neces-

sary equipment for change of top gear and. relining of blast furnaces in time. 
Investigation should be held into the causes of delay and responsibility fixed. 
With a view to avoid recurrence of mistakes of this nature in future, a long· 
term programme for capital repairs should be drawn up and definite time 
schedule prescribed for the ordering of equipment startmg and completion. 
of work etc. (Paragraph 103) 

Reply of Government 
There are two factors involved in it. The first is the planning of the 

!>pare parts for capital repairs of the blast furnaces and the second is shutting· 
down of the blast furnaces actually for repairs. 

It is admitted that some delay has occurred in the matter of planning 
of capital repairs of blast furnaces in 1961 ana 1962. 

Initially there was some delay in placing the indents with Soviet Sup-
pliers but thereafter the delay was mainly on the part of the Soviet sup-. 
pliers and it was after a good deal of effort, that the plant was able to enter 
into draft contracts in respect ~f these supplies, 

It may also be added that the order position was such that the Plant-
had to work almost at morc than 100% capacity, 10 the second place, 
the technology of the repairs was completely new and long preparations 
were necessary. Thirdly, it was essential that it should be supervised in the 
first instance by some Soviet experts. These Soviet experts were not avail~. 
able until January, 1965. 

The condition of the furnaces was, however, examined very frf'<}uently, 
Photographs were taken of internal condition by punching holes into the 
shell. Extensive repairs were carried out to the top gear in hot conditions 
which has never been done in India before. 

In short, every thing possible was done to keep the furnaces working 
fairly effectively but it is true that they would not work as efficiently as. 
new furnaces or on which capital repairs have been carried out. 

It was planned that one of the furnaces would be shut down as soon as 
the fourth blast furnace was available for commissioning. This was ex-. 
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peeled jn June-July, 1964. However, duf,! to delay in the supply of equip-
ment from tbe U.S.S.R., it was not possible to commission the 4th furnace 
until December, 1964. 

Thc postponement of capital repairs was therefore inevitable. 

The planning of all the future repairs has now been put on a scientific 
;basis and there should be no trouble in carrying out these repairs as and 
.whcn necessary. 

Only a lead time of four t'O six months will have to be given to the Plan-
ping Cell constituted for this purpose so that they can get rcady for startillg 
the repairll. Technique and men are now available for carrying OUt this 
work. 
;{Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 
, No. ParI. (6)-10/66 dated the 15th January, 1968]. 

Furtller WOI'IIUItion eaIled for by the Coaunittee 

Have the causes of deJay in placing the indents with the Soviet suppliers 
been investigatoo? If so, what were the findings? 

Has any responsibility been fixed for this delay? If so, with what 
rcsults? 

,[Lok Sabl1a Secretariat O.M. No. 2J-PU/67 dated the 15th February. 1968] 

Further Reply of Government 
HSL have now informed that the capital repair programme, such as re-

Jining of Blast Furnace. etc., have sincc been put on a scientific basis and 
. there is no likelihood of recurrence of such delays in future. 

Regarding the delay in this case in placing of indents with the Soviet 
: Supplicrs and subsequent delay in supp!ies by t~ Soviet Suppl!ers, as al-

ready explained. both HSL and the SovIet Suppliers are responsIble. HSL 
have stated that the. initial delay was on their part, and later, on the part 

. of the Soviet Suppliers. but any investigations at this stage arc likely to 
embarrass the USSR Suppliers as it was a matter of joint responsibility. 
Wbil~ accepting HSL's vIew that any investigations into the delay for tbe 
period aftI~ placing 0( the indents by HSL. is likely to embarrass th¢ Soviet 

' .. Suppliers without any corresponding benefit, HSL is being asked to investi-
gate the delays up to the time of placing of the indents . 

. [Ministry of Steel. Mines and Metals (Department of Iron and Steel) O.M. 
, No. BHI-13(16)j68, dated the 20th June, 1968] 

Recommendation (Serial No. 36) 

The Committee fail to understand as to why Rs. 30.61 lakhs. which 
represent charges for treatment availed of in the Plant's hospital, water 
charges etc. could not be settled for such a long time. The Co~e 
recommend that urgent steps including legal proceedings should be taken 
to recover these as well as the other outstanding debts. Where aefective 
p~--uure is responsible for the delays. suitable action should be taken to 
streamline i' with a view to avoid future delays. (paragrarb. 148). 
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Reply of Government 
A sizeable proportion of these oustandings relate to Government Depart-

ments and other public bodies where legal action to recover them may not 
be desirable. Nevertheless, vigorous action is being pursued to reduce these 
()utstandings. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. ParI. (6)-10/66, dated the 15th January, 1968] 
Fnrther infonnation called for by the Committee 

It has been clearly stated in para No. 147 of the Report that the unrea-
lised dues of Rs. 30.61 lakhs relate to private parties. But Government in 
1heir reply to recommendation at serial No. 36 have stated that sizeable pro-
portion of these outstandings relate to Government Departments and other 
public bodies where legal action to recover them may oot be desirable. 

On what basis has it been said in the Government reply that the outstand-
ings relate to Government departments? Details of outstandings may be 
given. 
{Lok Sabha Secretariat O.M. No. 21-PU/67, dated the 15th February, 1968] 

Further reply to Government 
Para 147 of the Report in question covers the total outstanding debts 

amounting to Rs. 86.22 lakhs as on 31-3-1966. The reply given by Govt. 
to Committee's recommendation No. 36 was also drafted in the con.text 
of these overall outstandings and not specifically confined to the debt of 
Rs. 30.61 Jakhs only. So far as the outstanding amount of Rs. 30.61 lakhs 
from private parties etc. for treatment at Plant's hospital water charges, etc. 
is concerned, the position is that in September 1966, when Govt.'s reply 
was given, a sum of Rs. 12.17 lakhs only was outstanding. The details of 
this sum of Rs. 12.17 lakhs are as under: 

Nature of charges 

1. Rent for shops and land~ 
2. Medical charges 
3. Water charges 
4. Transport charges 
5. Rent for quarters 

(i) from 1.4.64 onwards 
(ii) prior to 1.4.64 

TOTAL 

Dues from 
Govt. 
Deptt.'s 

1.39 
0.51 
0.33 

2.23 

Dues from 
shopkeepers 
& others. 

Dues Total 
from 

employees. 

(Rs. in Lakhs) 
1.60 
0.18 0.09 

0.06 

0.07 
7.94 

1.78 8.16 

2.99 
0.78 
(J.33 
0.06 

0.07 
7.94 

12.17 

It \\ill be seen from this statement that an amount of Rs. 9.94 lakhs per-
tains to employees, shop-keepers and others, and Rs. 2.23 lakhs are due 
from Govt. Departments. So far as Govt. Departments are concerned, due 
to vigorous personal contacts and correspondence, they have now started 
paying. Legal proceedings against shopkccpers and others w~re instituted 
.and their credit facilities were also suspended. The procedure has been 
streamlined since January, 1964 so as to avoid accumulation under this head. 
Allotments of quarters, occupations, vacations and changes are intimated by 
the Estate Department promptly and directly to the Wages Group in the 
Finance Department whIch thereafter the recovery commences. The assess-
ment of rent, etc., is made automatically every month on mechanised ac-
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counting through I.B.M. and a watch is kept on these amounts. Changes 
in the rate of pay, etc. of the employees which affect the assessment of rent 
are promptly noted on the I.B.M. statement by the concerned Wages Group. 
A report on the assessment and recovery together with cumulative figures is 
submitted to General Manager every month. These steps have enabled the 
plant to achieve a recovery rate in respect of house rent of about 99.S 
per cent every month. 

HSL have now reported that with all the ste{)S taken a balance of Rs. 7.94 
lakhs for the period prior to 1-4-64 now remam to be recovered. It is ex-
pected that this will also be adjusted. . 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. BHI-13(16)/66, dated the 16th September, 1968]. 



CHAPTER IV 

RECOMMENDA nONS IN RESPECT OF 
GOVERNMENT HAVE NOT BEEN 

COMMITIEE 

WHICH REPLIFS OF 
ACCEPTED BY THE 

Recommendation (Serial No. 28) 
The excessive over-stocldni of stores and spares, in Bhilai is a matter 

of serious concern. The existence of surplus stores and spares to the tune 
of Rs. 5.565 crorcs on completion of the 1 mi1lion tonne stage and Rs. 2.51 
crores in 1964 is an indication of a serious'lacuna in the provisioning system. 
As a result of this valuable foreign exchange had been unnecessarily spent on 
the purchase of these items. (Paragraph 122). 

Reply of ('.ovemment 

The surplus spares and stores relate to :-
(i) operational stores for 1 million tonnes plant; 

Oi) stores required for expansion 1:0 2.5 million tonne stage. 

Rs. 5.565 crores stores relate to expan."ioll programme which was mostly 
in steel items. These surplus stores made it possible for the plant to pro-
ceed quickly ahead with the next expansion programme. There is hardly 
any foreign exchange component in it. Surplus of Rs: 2.51 crores in 1964 
was in respect of non-moving operation stores. The foreign exchange com-
ponent of these stores is Rs. ] .21 crore:>. These became non-moving 
because :-

( 1) spares rceeived from USSR along with the main equipment for 
use during erection and left over after the completion of crec-
tion work; 

(2) low consumption compared to what was anticipated; 
(3) changes in drawings and design; 

(4) change of furnace roofs from acid to basic (in the case of re-
fractories) • 

[Ministry of Steel, Mines and Metals (Department of IrOn and Steel), O.M. 
No. ParI. (6)-10/66, dated the 15th January, 1968]. 

Recoaunendat1on (Serial No. 29) 
The Committcc recommend that an enquiry should Pc held by the HSL 

into the circumstances under which such over-provisioning of stores was 
madc. If the I..nquiry reveals mala fide or lack of exercise of ordinary pru-
cfcnoe, explanation of the person concerned should be called and suitable 
action taken. This will act as a deterrent in future. The tendency to over-
spend foreign exchange in such a manner is to be deprecated and all mca-
sures should be taken by Government to put an end to such mistakes in 
future. (Paragraph J 23 ) . 

27 
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Reply of Ge •••• e.t 
HSL bali constituted a Committee for thi$ purpose. The Report of the 

Committee is 8waiU:d. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel), O.M. 

No. Pari. (6)-10/66. dated the 15th January, 1968). 

RecommendatIoa (SerIal No. 33) 
Out of Rs. 2.33 lakhs worth of spares <k.'Clared surplus spares worth 

R!I. 31.617 were issued to Works and of the spares worth Rs. 2.05 lakhl' 
(which were not declared surplus) spar~ worth R~ 12.208/- bad been 
uliJised. upto November. 1965 and it W8'l hoped that further utilisation would 

. be made during the expansion stages. 

The Committee have already recommended a thorough· enquiry into the 
cause of over-provisioning of stores and spares in para 123 and hope that 
unne<:C!isary purchase will be avoided in future. (Paragraph 135-136). 

Reply of Go",a .. ne 
HSL has constituted a Committee for this purpo-;e. The report of the-

Olmmittce is awaited. 
[Mrn:..try of Steel, Mines and Metals (Department of Iron and Steel), O.M. 

No. Pari. (6)-10/66, dated the 15th January. 1968]. 

FDrtIaer Wonutioa caW for by the Co..lttee 
When was the enquiry Committee constituted by HSL and wbeIl are 

they oxpected to give their report ? . 
[Lok: Sabhn Secretariat. O.M. No. 2t-PU/67, dated the 15th February, 19681 

F1IItIler Reply of Government 
H: L have ~xplai1:led tbat there has been some delay in setting up the 

Committee to look into this matter, because when HSL was taking steps to 
I:ofl.;titutc the Committee consisting of few outside experts. the Government 
Wlnounced the fornlation of a High Level Committee constituted under the 
u~gis of the Bureau of Public Enterprises to go into the question of inventory 
control and allied matters in HSL, NCDC. Fertiliser Corporation and Heavy 
Elcctricals with a vicw to indcntifving the fOlctors responsible for higher 
in\cnlorics in thcM.' undertakings and advising the Govt.!Undertakings reme-
dial mca..o;urcs for eontain~ thc inventories limit. BccauSl! of this HSL 
initially thoul!ht of postponing the constitution of their own Committee 
~ince it ,,:ould haw amounted to a duplicate study. Later as the report of 
WI.! Government Committee was found to be getting delayed. HSL r«9D-
sidet\.-d the matter and constituted a Committee on 30-12-1967 under the 
Chairmanship of ito; Financial Adviser. The report of this Committee is 
now awaited. Further actkm will be taken after the receipt of the Com-
mittee's report. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel), O.M. 

No. Blfl-t3(l6)/68, dated the 20th Jane, 1968) 



29 

COBlaIents of tile Coauaittee 

Please S\!C Paras 6 to 8 of Chapter I of the Report. 

RecollllDeodation (Serial No. 35, 
The Committee are not convinced that etIective measures ar.; being taken 

by the Plant in regard to controlling the working capital as it has increased 
from 5.2 in 1962-63 to 6.4 in 1964-65, expressed in terms of months or 
expenditure. If effective steps had been taken this figure would have corne 
down and not risen. The Plant and the Head Officc should take effective 
steps to bring the working capital within the prescribed limits, as tbis etIeet~ 
the profitability of the Plant. (Paragraph 146) . 

• ,Iy of Government 
The working capital requirements have gone up due both to accumu-

lation of semi-finished and finished stocks on account of recessionary con-
ditions and due to the provision of credit facilities to sc1~cted consumers. 
HSL have appointed a Committee to review working capital requirements and 
Iccommend steps for keeping them down to the minimum in the context of 
the difficult market conditions. 
[Ministry of Stccl, Mines & Metals (Department of Iron & Steel), O.M. 

No. ParI. (6}-1O/66. dated the 15th January, 1968]. 

Further iAfonnatioD called for by the Committee 

When was the enquiry Committee constituted by HSL and when arc 
they expected to give their report? 
[Lok Sabha Seerctariat, O.M. No. 21-PU/67, dated the 15th February, 1968] 

Flutber Reply of Government 
HSL have appointed a Committee to review working capital require-

ments and rccommend steps for keeping it down to the minimum. How-
ever, from J 965-66 onwards, there h~s been a further rise in the working 
capital due to accumulation of semi-finished and finished stocks on account 
of onset of reccssion. due to provision of credit facilities to selected con-
~umcrs, etc. ' 
[Ministry of, Steel, Mines & Metals (Department of Iron &. Steel), O.M. 

No. BHI-13(16)/68, dated the 20th June. 19681. 

Comment!> of the Committee 

Please S\.'C Para 13 of Chapter I of the Report. 



CHAPTER V 
RECOMMENDATIONS IN RESPECT OF WHICH FINAL REPLIES 

OF GOVERNMENT ARE STILL AWAITFD 

'NEW DELHL' 

.~pril t~._~?~~ __ 
rClUJitra 2R. 1891 (S) 

NIL 
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APPENDIX I 

(Ville r.:ply to recommendation at Serial ;,,0.21 page 12) 
Statement sbowiagadion taken by ~ on the recommendatioa. .. 

concained at Serial No •. 19, Paragraph 73 of tile 29th Report of Che Com-
mittee' on Public Undertakings on Dorgapur Steel Plant. 

RecolllJllendation 

Con~iderjn~ that the Indian Refractory Industry has been established for 
a Ion.' time and there is considerable idle capacity at present, the Committee 
desir; that Government should encourage the indigenous manufacturers tll 
diversify their production to replace the imported refractories. This would 
not only utilise the idle capacity, but alS\) help in saving the much needed 
foreign exchange. 

Reply of Government 

Our constant efforts have been to avoid imlXlrts as far as possible and 
practi('.30Ie. Durgapur Steel Plant has imported only those refractories 
which an: either not manufactured in lndia or the indigenous products are 
not upto the standard. During the year 1965-66 (Durgapur Steel Plant did 
not import any refractories. 

Tb" rcfraclQries industry is already being encouraged by the Govern-
ment to utilise its idle capacity by diversifying production to manufacture 
special types of refractories which have still to be imported. With this 
object in view, major manufacturers of Refractories were addressed by 
Directorate. General of Technical Development in 1966 to indicate their 
requirements of balancing equipmcot for tbe purpose and submit import 
applications. Import applications were received from certain manufacturers 
and foreign exchange to the tunc of R'S. 75 lakhs has already been sanction-
ed while another Rs. 25 lakbs have been recommended. 
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(Vule foot-note at Page 3 of the Report) 
Not~ leprdiDg ~ki~g ~pitat submitted by the HtndUstan S~l·· Ltd . 

.at the tlD1C Of factual verifieafiOO. 
With reference to paras 10 to 13 of the Draft Report, it is necessary to 

darify that the Committee appointed in December, 1967 with Financial 
Adviser, HSL as Chairman was cqocemed with the spares iovcntwy in the 
Steel PlaOts includin~ the BhiJ3i Steel Plant, which forms a significant pro-
portion of the workmg capital. After from this Committee, which dealt 
with the spares inventory, there was no Committee for reviewing working 
alpitaJ requirements gcnt.'t'al1y. The review of working capital is a manage-
rial function which is being exercised 00 a continuous ba.'lis. The Board 
of Directors of HSI 4 review plant-wise working capital at each of tbeirmeet-
ings which generally take place once a month. Beside~ there is a detailed 
quarterly review of plant-wise working capital as part of Chairman, HSL's 
quarterly review of pcriormance of each plant. Through these Reviews. 
where every ingredie9~ of working capital is gone into. the working capital 
is kept under dose and rontinuous check. 

The O>mmittce under the Chairmanship of the .Financial Adviser, HSL 
which went into the question of spares submitted its Report in May, 1968. 
Based on the rtcomrncndation of the Committee. a CeDtral Organisation 
ha... been !let up at the Hcad Office, at Ranchi to classify stores and spares 
according to UMlgc. to set up stock limits and reorder levels for diftercnt 
categories of stores and ,spares. to bring about standardisation of spares. 
CMlpone.nts, !'uba!.scmblies and equipment and to identify possibilities for 
disposul of surplus items. 

So far liS raw materials which form another component of working 
capital are concerned, tho stock limits for the three main plan .. including 
Bhilai have been revised. by the Board. As a result of the reviDm of. these 
stock levels. the number of days consumption of HSL as a whole for raw 
mah.'I'iuis would come down from 24 days to 17 days consumption and in 
terms of value by llbout R ... 22 million. 

As regards stocl--s of scmi-finisbed and finished products at Bhilai which 
is another intportant ingredient of working capital and to which special 
reference has been made in para 13 of the Draft Report. a special drive 
was organised during the last year to bring down the accumulations, taking 
advantage of the improving market conditions. As a result, saleable steel 
and in process stocks at Bhilai have come down drastically as shown by the 
figures below :-

I Stock in 'ooOtonDS as on t ------\ I Pen:entag.: 
_-:-~-;-:-.:-____ ..!-.--:1=.4~.69~_-1-_-:::1.~4.:::69~--!._ reduction 

Steel iJIaots 129-8 71'2 
Saleable Stc:c:l 126'0 65'0 
RoBed stee1 (inttrproc:ess 98'1 39'8 
material) -'-------------._--- --
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When appraising Bhilai's working capital position, it should be specially 
recognised that this plant contributes a major share to the country's iron 
and steel exports. Exports from Bhilai went up from Rs. 1.05 crores in 
1965-66 to Rs. 5.7 crores in 1966-67, Rs. 24.7 crores in 1967-68 and to 
about Rs. 31 crQres in 1968-69, Export entail significant increases in work-
ing capital requirements in several ways. Firstly the exports of certain 
products like rails from Bhilai are effected in terms of deferred payment 
terms extending over seven or more years. Secondly, several days and 
sometimes weeks elapse between the rolling of the products fur exports and 
their actual shipment, since on ;the one hand the rolling has to be dovetailed 
with the overall production planning for economic utilisation of resources 
and the requirement that a sizeable quantity has to be accumulated before 
shipments can be effected and on the other hand, the shipments depend 
upon the contract delivery schedules, the availability or vessels, etc. This 
factor causes an increase in working capital. Thirdly, it takes time t\) secure 
the drawback of excise and the settlement of subsidy claims. An increase 
in working capital requirements is thus an inescapable consequence of the 
significant increase in Bhilai's export effort. 

The foregoing facts have been cited . to show that, on the one hand, 
sustained action has been taken to control working capital as recommended 
by the Committee of Public Undertakings in their Thirtieth Report on Bhilai 
and, on the other hand, there are factors like increasing exports etc., which 
exert an upward pressure on working capital requirements. 



APn:.ND1X m 
(Vide Pnra 5 of Introduction) 

Analy~s of action taken· by Government on the recommendatiolls COD-
taiacd .in the Thirtieth Report of the Committee on Public Undertllkings (3td 
Lo1l: Sabha). . ~ 

I. T01Ul number of recommendations made 42 

If. Rccnmmendatiom that have been accepted by Govern-
ment (vide recommendations ut st. Nos. 1,2,3.4,5,6. 
8,9.10,11.12,13,14,15,17, 18, ~O,21,22,23. 25, 
26.27,30,31,32,34. 37.38,39, 40.41 and 4~ 

Percentage to Total 

Ill. RCCOJllmendations which the Cummittec do not desire 
to pursue in view of Government's reply (Yide re-
commendutions at Sf. Nos. 7, 16. 19, 24 and )6 

Pcr~nlage to Total 

IV. Recommendations in respect of which replies of 
Gov.:rnment hav.: not been accepted by the Com-
mittee (vitle recommendations at SI. Nos. 28.29,33 
nnd 3S 

Percentag: to Total 

V. Recommendations in respect of which final replies 
of Government are still aW1litcd 

.4 

33 

79% 

5 
1")0/ -. ., 

4 

Nil 



SI. Name of Aaent ~ SL Name or Alent AfIM1l:Y 
No. No. No. No. 

DELIU 33. OXford Book &; Stationery 68 
Company, Scindia Houae. 

24. Jain Book A.prtt:y. Con- 11 Connauabt PIKe, Now 
aauaht Place, New Delhi. Delhi-I. 

2S. Sat Narain &; Sam, 31411 3 34. People's PubUsbioa House. 76 
Mobd. Ali Bazar, Mon Rani Jhansi Road. Now 
Gate, DeIhL DeIhi.. 

26. Atma R.am A Sons, Kasb- 9 35. The UnitM Book AaeDCY. SI 
men:: Gate. Dolhi-6. 48, AmrIt Kaur Market, 

Pabar Oani, Now Delhi. 
27. J. M. Jaina A Brothers, 11 36. HiDd Book House. 82. 95 

Mori Gate, Delhi. Janpatb, Now Delhi. 
28. The ~ntral News ~ IS 37. BookweU, 4, Sant Haran- 96 

23190, Connaqbt karl Colony, Kinpway 
Now Delhi. camp, DeIhi-9. 

29. TIle Bnglish Book Store, 20 MANIPUR. 
7-1., Connaught Circ:us, 

38. Sbri N. Cbaoba Sinab. 77 NCIW De1bi. News Agent, Ramlal Paul. 
30. Labbmi Book Store, 42, . 2J HiJb School Anncxe. 

MWlicipaJ Market, Jmpatla. ImpbaJ. 
Now Delhi. AGENTS IN FOREIGN 

.31. Babrec Brotbcrs, 188 La,i- 27 COUNTRIES 
patrai Market, DeJbi-6. 39. The ~taJy, BstabHah· 59 
JaYaDa Book Depot, ~ 

meat Department, Tbo 
32. 66 ::If! CommiSIion ofIndia, 

panraIa Kuan, ICaro1 HOUle, AJdW)'Cb. 
NowDelbi. LONDON, W.C.-2. 



Co' 1969 BY Lo~ SAaRA SECRETARIAT 

PuBLISHED UNDER RULE 382 OF THE RULES OF PAOCEJ)tJUAND CoNDUCT 
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